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Website: www.taurusmutualiund.com

NOTICE CUM ADDENDUM TO THE STATEMENT OF ADDITIONAL INFORMATION ('SAT'),
SCHEME INFORMATION DOCUMENTS ("SIDs") AND KEY INFORMATION MEMORANDUM
('"KIMs’) OF ALL SCHEMES OF TAURUS MUTUALFUND ('THE MUTUAL FUND')

Change in Base Total Expense Ratio of Scheme(s) of Taurus Mutual Fund

NOTICE 1S HEREBY GIVEN and it is proposed to change the base Total Expense Ratio
("TER"} (i.e. TER excluding additional expenses provided in Regulation 52(BA)(b) and

52(6A)c) of SEBI (Mutual Funds) Regulations, 1996) for the following scheme offered by
Taurus Mutual Fund ("the Fund”) w.e.fMarch 04, 2023:-

Scheme Name(s)

{This is only an advertisement for information purpose and is not a prospectus announcement.)

Viaz VIAZ TYRES LIMITED

Qur Company was. originally incorporated as "Viaz Tubes Private Limited” as a Private Limited Company under the provisions of the Companies Act, 2013 vide Certificats of
Incorporation dated August 29, 2018, issued by the Registrar of Gompanies, Central Registration Gentra. Pursuant to a special resolution passed by our Shareholders in the Exira-
Ordinary General Meeting held an May 20, 2022, the name of our Company was changed to "Viaz Tyres Prvate Limited” and a fresh certificate of incorporation dated May 23, 2022
wias issued to our Company by the Ragistrar of Companies, Ahmedabad. Subsequently, pursuant to a special resolution passed by our Shareholdess in the Extra-Ordinary General
Meeting held on May 25, 2022, our Company was converted fram a privata limited company 1o public limited comgpany and consequently, the namea of our Company was changed 1o
“Wiaz Tyres Limited” and a fresh cestificate of incorparation dated June 14, 2022 was issved to our Company by the Begistrar of Companies, Ahmedabad, The Corporate ldentification
Mumber of our Company is U251 994602018FLE103740.

"IMPORTANT™

AURUS

Mutual Fund

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary Inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

CIN: U25199GJ2018PLE103T40
Registered oftice: 915,916, Maple Trade, Mear Surdhara Circle, SAL Hospital Road, Thaltej, Abmedabad, Gujaral, India — 380 059 Website ; www.viazlyres.com
E-Mail: cs@viaztyres.com Telephone No: 079 — 4601 6174; Company Secretary and Compliance Olficer: Ms. Akshita Dave

PROMOTERS OF THE COMPANY:
MR. JANAKKUMAR MAHENDRABHAI PATEL, MR. RAJESHKUMAR PRABHUDASBHAI PATEL, MR. PARICHAYKUMAR MAGANBHAI PATEL,
MRS. HIMABEN JANAKKUMAR PATEL, MRS. NIRMABEN RAJESHKUMAR PATEL AND MRS. KENABEN PARICHAYKUMAR PATEL

BASIS OF ALLOTMENT

INITIAL PUBLIC ISSUE OF 32 26,000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH OF VIAZ TYRES LINITED (“VWTL" OR THE "COMPANY" OF THE “ISSUER") FOR CASHAT A
FRICE OF ¥62 PER EQUITY SHARE INCLUDING A SHARE PREMIUM OF ¥ 52 PER EQUITY SHARE (THE "ISSUE PRICE™) AGGREGATING TD % 2,000.12 LAKHS ["THE ISSUE"). DOF
WHICH 1,62,000 EQUITY SHARES OF FACE VALUE OF T10/- EACH FOR CASH AT A PRICE OF 7 62 PER EQUITY SHARE INCLUDING A SHARE PREMIUM DF T 52 PER EQUITY
SHARE AGGREGATING TO *100.44 LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER TO THE ISSUE (THE “MARKET MAKER RESERVATION PORTIONT).
THE ISSUE LESS THE MARKET MAKER RESERVATION PORTION i.e. NET ISSUE OF 30,64.000 EQUITY SHARES OF FACE VALUE OF ¥ 10/- EACH AT A PRICE OF ¥62 PER EQUITY
SHARE INCLUDING A SHARE PREMIUM OF 752 PER EQUITY SHARE AGGREGATING TO  1,899.68 LAKHS IS HEREIN AFTER REFERRED TO AS THE “MET ISSUE". THE ISSUE
AND THE NET ISSUE WILL CONSTITUTE 26.33% AND 25.01% RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL OF OUR COMPANY.

In terms of The Prospectus dated January 30, 2023 and as per 253(2) of the SEBI {ICDR) Regulations, 2018 wherain allocation in the net offer to the public category shall be; (a)
minimurm of 30 % to Retail Individual Imestors and (b) rernaining fo i individual applicants other than retall individuad investors and i) other investors including corporate bodies or
institutions, irespective of number of specified secirities appied for, Provided that the unsubscribed partion in gither of the categories speciBied in clawesas (a) or (b) may be allocated
to applicants imthe other category.

Explanation: If the retail individua! investor category iz entitted to mare than fifty per cent. of the Metissue size on 2 proportionate basis, the retail individual investors shall be allocated
that highar percantage,

BASE TER
Direct Plan - Existing (") | Direct Plan - Proposed (%)
1.54 1.48
1.02 0.37
1.48 137
2.13 2.23
1.79 1.30

Taurus Tax Shield
Taurus Ethical Fund
| Taurus Ennking & Financial Services Fund |
Taurus Largecap Equity Fund
Taurus Infrastructure Fund

Investors may also visit our websitewww. taurusmutualfund.com for disclosure(s) relating to
TER appearing under sub-section titled "Total Expense Ratio of Mutual Fund Schemes®
appearing under Section "Statutory Disclosures”. The said information about change in base
TER is provided in accordance with SEBI Circular no, SEBIHOIMDIDFZICIR/P/2018/18 dated
February 05, 2018 for "Total Expense Ratio - change and disclosure”.

For Taurus Asset Management Company Ltd,
(Investment Manager for Taurus Mutual Fund)
Date: February 24, 2023 Sdi-
Metloe cum Addendum Mo 14302229 Authorlsed Signatory
Mutual Fund investments are subject to market risks, read all scheme related
documents carefully.

THE FACE VALUE OF THE EQUITY SHARES IS % 10/- EACH
AND THE ISSUE PRICE IS ¥ 62/- EACH INCLUDING A SHARE PREMIUM OF 2 52/- PER EQUITY SHARE.
THE ISSUE PRICE IS 6.2 TIMES OF THE FACE VALUE. THE ISSUE WAS OPENED ON THURSDAY, FEBRUARY 16, 2023 AND CLOSED ON TUESDAY, FEBRUARY 21, 2023.

The Equity Sharas oflered through the Prospecius are proposed to be listed on EMERGE Platform of NSE. Interms of tha Chapier [ of the SEEI (ICDR) Regulations, 2018, as amendad
fromtimetotime, our Company has received in principie approval letter dated January 04, 2023 fram NEE for using its name in the offer document forfisting our shares on the EMERGE
Platformof NSE, For the purpose of this Issue, the designatad Stock Exchange will be the NSE.

Place: Mumbai

SUBSCRIPTION DETAILS

LA & Fm faffes
CONTAINER CORPORATION OF INDIA LTD.
(HIT A9 IUHH)

U. P. CO-OPERATIVE SUGAR FACTORIES FEDERATION LTD,

Delails of Applications: The Issue has received 5119 applications (before Technical Bejections for 70 applications of 142000 Equity Shares but after remaoving 4672 applications for
9522000 equity shares for which “Did filed but not banked) for 17848000 Equily Sharas (Including Market Maker Application of 162,000 Bguidy Shares) resulting 5.53 times
subscription

The detzils of the valid applications received in the Issue [afier Technical Rejections for 70 applications of 142000 Equity Shares and aiter removing 4,672 applications for
9,522,000 equity shares for which “bid filed but nol banked) are as follows:

5.4 Hana Pratap Marg, Lucknow. Teleghane: (0522 200163, (052210618110, Fax:

12| IR TS

Al &l Website: www. upsugarfed org

Email: upsugarfed@yahoo.co.in

e-AUCTION NOTICE FOR SALE OF SCRAP

Oinling e-Auction are imdiled for the sale of vanous type of Scrap on the basis of "As is

(A MAVRATMA UNDERTAKING OF GOVT. OF INDLA)
Regd. Office & Investors Relation Centre: CONCOR Ehawan,

COWHCOR

G=3, Mathura Road, Opp. Apollo Hospital, New Delhi-11007&
Notice Inviting Tender (NIT)

1 | Bl Secunty (Eamest Money)
Deposil

4 | Gt of Dacument (Non-nelundabbe)
E | Tender processing fes
{Mon-rafundable)

210,040, CO- (Ter Lakhs Cinly)
1,000 thraugh anlne payment galeway 1 CONCOR

24, 3000 (Including GST &18%)
Thraugh onling paymant gataway to CORCOR

The e-Auction EMD for M.5 Scrap Rs. 2,000.00 perton, C.1 Scrap Rs. 2,000.00 Per Ton, C.5
Scrap- Rs 2,050.00 per ton, Old Bearings Rs. 3.250.00 per Tan, Nickel Scrap Rs. T5.00 per
Kg, The delails for submission of e-duction will b avadable on e e-Aeclion pors
httpiieAuction.govin and also o0 Federation's website WL U pSsegErted.org from
27.02.2023. The Faderataon rasarves the right to cancel aay or all the e-Auction without assigning
any reasan. Tha decision of the Managing Director shall be fing! and kinding,

 anfe @ #aw

Onfrs opar: E=bids are irmeited through two packel Opan tendanng syslem fram B estaldished refs fr.-nm EMFEMHVES”HHF Mille of U.F - Category Wumber of Applications N ol ity S . {Az per Revized imrj:ﬂm and spill sver)
marufacsure or an authorized agent, of an estabished manufacturer full filing the quaification criteria S.No.| Particulars Drbo.and Thne Marke! Maker 1 162,000 1.00Time

dataled in clausa 20 of saction |l for supply of 160 Mos of Graphsa Mawld Blanks 1057 disS75 heighl 1. D Limaa updoad tima 27022023 6:55PM TR ; = ' :

sistabl for casting 840 dia. Wheels ko specification. no: RWFINVSPECN. 1101 6/1887 AIl'P 2. |Technical Bid submission (e-auctionfes, | 13.03.2023 upto 1,00 PM Retail Individual Inveslors gLl ZuN LU

\ |&d Reference CONMTIBLCS Wheel Mouldle-TS183/R-1/2023 EMD and other supporing documents) lon-Retal Investors 273 7334000 3.73 Times

2 | Tendered Cuartity 180 s, 3. | Date and time of opening of online e-auction | 16.03.2023 from 10:00AM 1 3.00FM Total 3049 17706000 Overall | 5.49 Times

Total 59 applications for 138,000 shares in Retail Individual Investors ware rejacted on technical grounds. Todal 1 applcation for 4,000 shares in Other than Retail Category were
rejecied on teehnical grounds, Fuerther, tare was no withdrawal of apphication in any of the Calegory

ALLOCATION: The Basis of Allotmant was finalized in consubiztion with the Designated Stock Exchange being MSE on February 24, 2023,

A, Alocation to Market Maker (After Technical Rejections & Withdrawal): The Basis of Allotment to the Market Maker, at the issue price of ¥ 62/- per Equity Share, was finalized in
consullation with NSE, The category was subscribad by 1.00 time. The total nember of shares allotted in this calegory is 162,000 Equity shares, out of reserved portion of 162,000
Equity Shares.

SALE MOTICE
LAMCO VIDARBHA THERMAL POWER LIMITED (IN LIQUIDATION)

CIN: Ud0100TGE2005PLC045445

Thea fallowing State Governments have offerad to sl stock by way of auchon,
lar an aggregate ameunt of $30,833 crorg (Face Value)

FEala o 1 . al 15:0 g T & v #/ ) S, wrdie, g, aRfEee, b
M b il sl AT N ORI T R A s S Ao e i Dl S - Sl il B. Allocation to Retail Individual Investors (After Technical Rejections & Withdrawal, if any): The Basis of Allotment to the Retail Individual Investors, at the issue price of % 62/-
T_{Dae and e of Submission of Bld 1 14.03.2023 a1 15:00 hrs, SIS S SR S A e e B T A per Equity Share, was finalizad in consultation with NSE. The category was subscribed by 5.73 Times. Total number of shares allattad in this category are 1668000 (After Spllover
f |Deta and fme of opening of Bid 15.03.2023 a1 11:00 hes UPSLRGARFEDY \SCRAPIZ22-23 : Daka-27.02 2023 MANAGING DIRECTOR of 136000 Equity Shares from Mon-Retail Investors) Equity Share as under:
§ |Pacect Bpen & EAVERNATLEA W, Loniamce Lamoniion ol nda L Mo.of | Wo.of | %to [ TotalMo. [ % of | Proportio] Allocationper | Ratioof | Serial [ MNumberof | % 1o | TotalNo.| % to | Surplus/
AL G T SN S S e Shares |Applicat| total | of Equity | total s Applic:aFIIiH Aliottees |Number of | Successtul | Total | of Equity | Total fllnr;cit]l
slae, Dop 1l Wit Stardion, Me : Applicanis
0D A : ! ied for | ions Shares Shares tothe |Qualilying Shares
Dealhi-110020 emal: akmishrai@concoringia.com _ ﬂ!‘!ﬁ'ﬂ Fﬁé aa; T appl Belore After {After
For Qualfication Criteria, Experience with raspect o nature of work elc please refar o detailed x| i k _ 7# (Category | received applied Available Rounding (Rounding Applicants| applicants Rounding allocated/
tander natice auail?hlel; - v.'ecl:l-:lsn_s m.ﬁndwiz&rﬂ.cmﬂttllh m'#.llzlumnrri'Tdia.cn.in Ed #! RESERVE BANK OF INDIA A.ﬂ.zadl Ka _ wise) off off o) allotted
wars.eprocure. gav.in, Further, ComgendumdAdoendum ia this tendes, fany, will be published an sa e i mrit 1 S ;
wemtepsmh'.Ngﬂﬁpap&rnressadveﬁisementsnﬂhmln&fsaueuwfrhesam}é Ej“l:;-ll'rEEH”ma__m NnmCC. e e Mahotsav s Rk zn:ljn :;’?5 100 8550000 | 100 :EE&DI]EI 34852 2000 | 16103 | As balow* B34 100 :EEBEIEIG lﬂﬂ 0.00
AUCTION OF STATE GOVERNMENT SECURITIES 10TAL ik 100 Seo0b00 | 100 s 434 100 bGBubo o 0.00

Serial Numbers* 2, 11, 18, 45, 48, 55, 57, 60, 65, 68, 72, 79, 86, 90, 93, 94, 95, 99,
C.  Allocation lo Non-Retail Investors (After Technical Rejections & Withdrawal): The Basis of ABotment to the Non-Retail Investoes, at the issee price of T 62/- par Equity Share,
wias finalized in consultation with NSE. The category was subscribed by 5.73 Times. Total number of shares aliotied in this category is 1396000 (After Spill over of 136000 Equity

HEEiEtEFE"dME?'r'inrF_E'; F"'::f1 H_j-’-_ "_r.t_l'? ﬂﬂﬂﬁg} E‘lﬁitra- 1|-_ﬂ-.i|-'_'-'-'_'-''--_ Hitec City, Additional Shares to Retail Individual Investors) Equity Shares. The category wise basis of alloimentis as under;
4 T3 EHLIT, :‘H EradLkd " , PEIEANGAnD E—I m tn h m—l-mim T“-“.lm Tm “r
Tth E-AUCTION SALE NOTICE UNDER INSOLVENCY AND BANKRUPTCY CODE, 2016 No State/UT raised (¢ cr) |[(Greenshoe) | (in years) auction Ho. of Mumber | % lo Total No. | % lo P!"ﬂﬂﬂ"ul'l Aiocation per Ration of Serial Humber of “tto | Total Mo. | % 1o Elrﬂw
Motice is heseby given to the public in general under Insalvency and Bankruploy Code, 2016 option (% cr) Shares of total | of Shares | tolal nate Applicant allottees |Number of |successful| total | of shares | total | Deficit
and the requlations made thereundar that the assets of Mis Lanco Vidarbha Tharmal Power o AT applied for [applicati applied in shares | Before After to Qualifying |applicants| allocated/ (14)-(7)
it {1, EXREn) CCefisorsiy Dakstat)1e el aropcued & i ooid collecia S 1 | Andhra Pradesh | 800 | : | 9 | Yield based | (Category | ons each available applicants| applicants | _ ater alloted
parcil bass under Regeadion 32 (@) to (&) of the Insolvency and Bankruptcy Board of India 2 | Bihar | 2000 | | 10 | Yield based Rounding | Rounding rounding)
[Liqusdation Process] Regulations, 2016, on "AS 15 WHERE 15", "AS IS WHAT 15", £ ZUE LxL T wise) |received category off all
"WHATEVER THERE 15" AND "WITHOUT RECOURSE BASIS" through e-auction platform. | 3| Gujarat ; 1,500 | % ! 10 | Yield based .
The said proposition for dispasition is without any kind of warranties and mdamaities. | 4 Haryana | 2.000 | = a | ‘-."|E|.:| based i1 (2] (31 (4] (5] )] {7 i} {9} {10 (11] (12] (13} (14) {15]
The bidding of the assets stated in the below table shall take place through online a-auction [ s {Karals ' 1,000 | ¥ | 26 | ‘flard based ' 4000 116 4249 | 464000 5.8 #1030 £08.53 2000 41:116 | 1,47, 8, 41 229 g2000 5.87 a70
sarvice providar, Mis Mational E-Govermnance Semvvices Limited {MaSL) via wabsite ey R T R 1 i = T 11, 12, 14,
hitps:iinbid.neshco.n/appogin ] M-EIJ‘I!.'EI F'rEtdB:Sl'l .00 | o | 20 | | Yield based a0 21 27
Submission of Recusite Forms, Afidavils, Declaration | From 27.02 2023 1o 13.08.2023 | 7 Maharashira 5 2.500 | 1 B | Yield based | 32, 34, 36,
Eﬂ;.ﬂs’l;??;mm Fefundable Depostt by the Prospective o 2.600 | = | 10 | | Yield based | 39, 40, 42,
Refundable Depoail Amount 1o be sumilted Songwith | s, 3 Lacs, imespeciive of e inlerest __& | Manipur 200 | 2 ’ . 2.._".'1'311:!.':'555“ . gg gg gg'
Bid Applicaticn Form in nurniber of kot s} expressad for | 500 - | 16 | Yiald based Eid. EF- ?ﬂl
Sele wisit / Inspaction Date Froen 15.00.2023 o 17 03,2023 | Reissue ol 71 : 72 T.'r'l
Last Date for Subméssion of EMD 200303 by G500 PM. 7.59% ?ﬂ' Eg' 53'
[ata and Time of Avchon E.;:ﬂgz Ugﬁgg.;lﬂilahﬁw fram C:3-00 o | Punjab §-E00 = Purjeb SG3 | Price Based 84,90, 91,
b, o 0o il i EL?.EI."’. 1[:":',.
51| Following group | lot of assets Reserve Price EMD i 102 111,
No. Eﬁllﬂ{l&_fgﬂri.ale in e-auction: [in INR) fin INR) on February 112, 113
| 46,17 ,000.00 4,81, 700.00 | | | | 22, 2023 ; | 2680
GHF' F'||:-Bs 1100 mm Deameter Plus 18% GST . _ } 1.000 | 16 | Yield based &000 Pt 1062 | 174000 | 217 | 30386 | 1047.79 2000 1529 0, O, 15 B.37 30000 2.14 -3B6
- : : - 10 | Rajasthan | S x 10, 13, 14,
2. | Lote: . I1::12...--'-fi'.IEIIEIIE'.I.'ILI 11,25, 600,00 _ 93_3_| z [ 25 | Y'E‘_"-'!_':!E'_EE‘! | 16 18 19
Unit Auikary Transfomrmes {1T6MVA 112458 : Iu_s .1-5"!-': o1 i _ i 2 000 | 20 | Yield based | LT k-
3| LotT: 3.25.62,000.00 32 55 200.00 11 Tamil Nadu i I e 24, 25, 28,
TES KV Switchyard Material Pust8%GsT| I | —1— | 3.000 30 ;.ﬁf'.E'"-'-' based | 28 79
*AN those applicants whao have earfisr submitted the Bid Application Form in the 3rd EE ] Te'angana L | i T azad | 2000 g 329 | 72000 08 | 12573 1307 2000 69 123 6 335 | 12000 | 085 | -573
or Sth E-Auction pursuant to the Sale Notice dated 21st September, 2022 and Sale | 13 Uttarakhand | my | - 10 | Yield based | 5 8 4
Motice dated 08th Decembser, 2022 respectively nesd enly to send an underiaking [ 2.000 | - | 16 | Yield based
confirmation by email and hard copy that new schedula and terms & conditions of the 14 West Bengal 2600 | [ 19 t Yigd basad | 10000 17 622 170000 2.12 296HT 17462 2000 1517 1,2, 3,4, 15 BT 30000 2.14 313
Tih E-Auction Sale are acceptable to them. They should also indicate afresh the Lots - x ! ERRD AL EE TR
for which they are now applying alongwith the Refundable Deposil of Rs. 3 Lacs, | Total 30,833 | | ¥ ¥
e et o ol T o Aucon Pracess Mioriaen bocumer! | | T auction willbe conducted on Reserve Bark of ndls Core Banking Soluon 10,11,18
Other Forms, Tarms and Conditions with respect 1o the sale of sasats and its online auction [E-Kuber] in multiple-price format on February 28, 2023 (Tuesday). Individual 14.15, 16
E'f-"ﬁmgigbhﬁ ‘E&.}Emﬁfﬂf‘aﬁﬂm '1th’-‘ﬂbrijd-ﬁ'-m-imﬂ%ﬁfﬂﬁin #&dtglﬁﬂﬂn:hhg *'fﬂﬁft[g investors can also place bids as per the non-competitive scheme through the 12000 12 4.39 144000 1.8 | 25147 | 2095.58 2000 1:1 12 6.7 24000 1LH 1147
AT T re o il n W} r m ] T Tl - - L = . . L
gl‘b:":l!ﬁ' -:‘:1'? rﬂi:‘.li’w ;.':!nl?t-el-lar'l:'r IJFi‘::I m:l'ﬂcgr n::-dih-aﬂir;lg' lumu:canI?.L 'EE:H£1EE:‘:-?| al ."u'll].'glil liFre I:?;TLGDEE?FE;;?LE{LESS J;r:lil:r:l.F:::Ir!l::::‘?El;}ESF?Frr::g:ri;:EFtrﬂllfhp;i:i: 12000 2004 1:12 2 0 2000 n.14 2000
walhoul assign any reason. For an = agard e-guclion bidd : nlact: Mr. Naal : . .
Dnﬁhl; . +95|1-El14£m%:-5$? e ;Hq:kg r.;tg»fgﬁl. ﬂ:ﬂlﬂﬂﬂ:ﬁ E-nlw e Attt it sl gl 14000 G 1.83 yonoo 0.87 12224 24448 2000 1.1 5 274 10000 0.1 2224
and for asset [ sale related issues please contact Mr. Vijay Kumar Garg, Liquidator at 14000 2000 1.5 1 ) 2000 0.14 2000
M R [l 'Con't get cheated by E-mails/SMSs/Calls promising you money™ 16000 i 203 | 128000 | 16 | 22353 | 219443 | 2000 11 B 446 | 16000 | 1.14 | -6353
S - 16000 2000 3.3 358 0 G000 0.42 B000
t?glmmrrrﬂ Garg 18000 13 4,76 234000 | 292 | 40864 [ 314338 2000 11 13 7.26 26000 1.86 | -14864
in the matter of Lanco Vidarbha Thermal I*'?wer Limited FORM A 18000 2000 713 53,47, 0 14000 1 14000
o o S R PUBLIC ANNOUNCEMENT 121
Tawer A, GPL Edan Hglahts s b s {Under Regulation & of the Insolancy and Bankmuptey Board of India 20000 8 283 | 160000 2 | a7ed1 | 349283 | 2000 11 ] 446 | 18000 | 114 | -11941
Sactor 70 Dambarkour Bagd. A0 imedha Managemeni Schutions Private Limited rsclvency Apsciulion Procoss for Coporate Persons) Regulations, 2016) -
3 322101 Ha B-1/12, 2nd Floor, Safdarjung Enclave, New Defi - 1100249, 20000 2000 68 1.3, 5;
F!:-rguE‘Erir:.il I Fyana. Contact Nurmber : 011-4155 4481735 FOR THE ATTENTION OF THE CREDITORS OF 67 B 0 12000 085 12000
eI @an o S derin by SRS SRR ASTL L. SUSILIR. LNTIRA ) SR L S 73000 7 TG | 66000 | 082 | 11586 | 3642 | 400 73 3 167 | 72000 | 085 | 478
e - e s RELEVANT PARTICULARS _ 26000 3 709 | 78000 | 007 | 13621 | 4540.33 | 4000 ] 3 167 | 12000 | 085 | -i621
e A i (DI O DO Co [ouk Mot IO L 26000 2000 13 3 0 2000 | 0.14 | 2000
2 | D of incomporation of corporale detlor | 17052000 :
EORM A 3| m;rr;-;::: w:gﬂ;::dmmu_ cabtor | Mirisiny of Corparate Afis, AOC - Murnbai Sgggg 2 0.73 25000 0.7 g7r7g 4889.5 :ggg 1 ;; > g 1_':':1 EEE g ?Z ;J;’;'I
PUBLIC ANNOUNCEMENT —E o . - :
A | Corponaie iderity Mo, | Lirmied Liabiity | D27 200MH2000PLC 1 26500 - » ;
{(Under Regulation & of the Insolvency and Bankruptcy Board of India gmﬁmnmrm.w;:m dablar 4 _ L : 673 80800 s | TS 220 S000 1f1 2 LiLL L Gat ] ewid
{Insolvency Resalution Process for Corporate Persons) Regulations, 2016) 5. | Adtress of the registened office and Registersd Offioe: B-1/1 Mayour Ma Krupa CHS Lid, 30000 2000 1:2 [ i] 2000 0.14 2000
FOR THE ATTENTION OF THE CREDITORS OF fpnmmdrm i ary) of corporaie off Gaokhale Schoot Shimpaoi Fcad, Bom West 32000 1 0.36 32000 0.4 bHag 5588 E000 11 1 (.55 GO0 0.42 412
Reliance Broadcast Network Limited dhetrkor Mumbai MH 400022 IN _ 34000 1 .36 34000 042 5937 5937 000 11 1 0.55 GO0 042 63
Conpin Do DA S B Bt 36000 | 1 [ 0% | om0 | 045 | eear | eowr | Gooo | i T oss a0 [ u4e | 2
1, | Name of corporate debbar Rellance Broadoast Network Limited Mumbal MH - 400056 18 B ; 40000 5 1.83 00000 25 34926 B9685.2 2000 1:1 5 279 30000 2.14 4925
2 | Dt of incamoration of corporate cebbar | 275 Deceenbar 2005 & | Ireohericy commenoement dite in | 2a/zm0zs 40000 2000 25 2.4 0 4000 028 4000
3 rAl.ﬁhl:nlg.' unider which corporate delbbor Companies &1, 1956 {pe of corporre dotior . 42000 1 0.36 42000 0.52 7335 7335 4000 1:1 1 0.55 BO0D 057 GES
Is moorporatied | registered L momimmititsd el s 50000 3 109 | 150000 | 167 | 26195 | 673167 | 8000 1:1 3 167 | 24000 | 171 | -7195
S cmonits inole b s Do Lkl - | OSRNRORESRECSAZSS o S e e T ey gy 50000 2000 1.3 2 0 2000 | 014 | 2000
5 | Address |:1‘1he-:e i::::; e sl PRy ra————— {insohvency professional acting s IBBLIFA- D01/PP1 06/2020-:2021/1 3037 Al 1 .36 a0 LY o430 2440 10080 151 1 .25 10000 .1 ol
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